
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAI\4 AND ARUNACHAL PRADESH)

NO. HC.vrr-17 t20L5127 63tA

From Shri Saptarshr Garg,
It. Registra r (Vigilance),
Gauhatl High Court,
Guwahati.

To, Shri Adltya Haza rika,
District & Sessions ludge,
Hojai.

JtDated Guwahati lhe 9,O lv'larch,2023

Sub Casual leave.

Ref:- Your letter No. DlHj/23l494 dtd. 16.02.2023

Sir,
With reference to the above, 1 am directed to inform you that you have been

granted casual leave for the day on 16.02.2O23. The next senior most ludicial offlcer at

the station would remain in charge of your court and offlce during your absence.

Yours faithfully,

gL/-
,T. REGI STRAR (VIG ILANCE)

Memo NO.HC.VII-17/2015/2754ldated go' o 3- 2a2 3

Copy to.

J. ,nuProject tvlanager, Gauhati High Court.

]T RE R IG NCEI


